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Reply on behalf of the Respondent No.10, along 

with Affidavit. 

Delegation of power dated : 27.05.2020 AND 

15.03.2017 in favour of Functional Director and 

below Board Level Executives 

Vakalatnama 

THROUGH 

(SUNIL TYAGI) (PANKHURI JAIN) 

(NIKITA MAHESHWARI) (PARI BHARADWAJ) 

Counsels for the Respondent No.10 

ZEUS LAW ASSOCIATES 

2, Palam Marg, Vasant Vihar, New Delhi - 110057 

Tel. : 011- 41733090; 8979331122 I zeus@zeus.firm. in 

Place: New Delhi 
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